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;ORDER

q6ffq tr6qrl szr qrqTFrq d qrarqrjgR {rar rrliFx gr{ fr-dT

arqrtftgr w+rt d 3rffi Shri Arun Gupta, Judge, Commercial Coun No. 4,

Jaipur Metropolitan, Jaipur o) 3rtri c-+q od-q d sTFdRff ludgc,

Comrnercial Court No. l, Jaipur Metropolitan, Jaipur d R-m qs q{ sTFrc

ond ao ffir 3rffi qcfrm ftgffZqr{en.Rd fu-qt ffil tl
NoIe- L He shall dispose of mitumum 40% additional work as pcr circular of srandard of

2 The cases in which rhere are direcrion of hlgher coun Ibr rime bound disposal o[
case shall bc decrded on pn(rriry basij
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Copy forwarded to the Fo lowing for rnformatron and necessary action:-
The Registra-Cum-Principal Secretary to Hon'ble the Chref lustlce,
Rajasthan Hi9h Court, Jodhpur/ Bench, Jarpur.
The Secretary to the La\d 14inister, Government of Ralasthan, laipur.
P.S. to All Hon'ble ludges at lodhpur.

The Pnncrpal Secretary to the Government, Law Department Cum Legal
Remembrance, Rajasthan. larpur
The Accountant General, Rajasthan, laipur.
The Reg strar General/Regrstrar(Vig.)/(Admn.)/(Rules)/(Class.)/
(Exam.)/OSO(F&I)/(.ludrcal) Rajasthan Hrgh Court, lodhpur and Reqistrar
hq. At Delhi.
The Reqrstrar (Admn.), Ralasthan High Court Bench, Jaipur with the request
to drstribute the copres of this order to all the Honble Judges srtting at
la'pu. rhroLgh P.S., I'4embe- Secrelary, Rajasthan Srate Legal Serv,cFs
Authority and al the ludicial Officers posted rn the Registry at larpur 8ench,
la pur.
Shfl Arun Gupta, ludge, Commercia Court No.4, Jarpur lvletropolitan.
ludge, Commercial Court No 1, larpur Metropoltan, laipur
All lt Registrars/ Deputy Registrars, Ralasthan Hrgh Court, lodhpu./ 8ench,
larpur.
Concerned Drstnct & Sessions ludges with the request to serve/circulaLe the
copy of this order to the concerned Courts/Officers/Treasury Offlcers as per
direction issued v de thrs office letter No 17022 dated 08.10.2015.
The Director, Rajasthan State ludicia Academy, lodhpur.
A.O.l., Cassrfcatron Section (website), Ralasthan Hrgh Court,
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lodhpur/Bench, lalp!r

REGISTRAR (ADMN.)


